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-----·- . ------- -
As at end Foreign Varia t ion 
March Exchange over the 

Reserves preceding year 
(Rs . crores) (Rs . c rores) 

1 974-75 6 1 0. 5 + 29 . 7  

1975-76 1 491 . 7  + 881 . 2  

1 976-77 2863 .0 -f 1 37 1 . 3 

1 977-78 4499.8  + 1 636.8 

1 978-79 S219 .9 + 720.1  

1 979-80 S 1 63 .7  56. 2 

1 980-81 4822 . l  341 .6 

1 98 1 -82 3354 . 5  -1467 . 6  

1 982-83 4265 . 3  + 91 0. 8 

1 983-84 51 29.0 -1- 863 . 7  

(End Feb. 1 984) 

(c) and (d ) Va ria t ions in foreign 
exc:banae rcsull  from al l  external transa
ti"ona induding remi t tances by Indians 
resident abroad. Separarc data on 
remittanc:ees by Indians residing a broad 
iii'not readily avaih,ble particularly as 
ubder the curren t  rules the detai ls of 
remittances of Rs. 10,000 and belowiare 
not' required to be reported by the 
authorised dealers in foreian exchange 
to the Reserve Bank of India . 

Aareement Between India Aad Dormlar 
Limited Germany To Prodvce "Dormlar-

221" Aircraft 

4612. SHRI CHINT AMANI JENA 
Will the Minister of DEFENCE be 
pleased to state : 

(a) whether i t is a fact that India 
and Dormiar Limited (a German Comp
any) have asrood to produce "Dormiar-
228" aircraft ; 

(b) if 10, details of the aarccment 
made ; and 

(c) the time by which the production 
would sta rt '! 

THE MINISTER OF pEFENCE 
(SHRI R. ' VENK ATAR,\J.jAN) : (a) to 
(c) An agreement has been :�igped witb 
M /s Dorn ier Gmbh of Federiif '  Republic 
of  Germany for l icence prod�ction of 
Do-228 a i rcraft a t  Hindustan Aeronau
tics Limi ted to mee t the requirem�nt ,of 
Civi l and Defence users .  The aareement 
envisages complete t ransfer of technolou 
for ma nufacture of the Dornier 228 
a i rcra ft , as wel l  as  design col labora tion 
for a 30 plus seater commuter aircraft., 
improvement of exist in& avionics systems 
and enhancement  of the Maximum Al l  
Up Weight of the exist i ng a i rcraft . The 
fi rst production a i rcraft from HAL would 
rol l  out in  1 985-86.  

S ickness I n  !ea l ndustr�· 

461 3 .  SHRI  CHINTAMANI JENA ; 
W i l l  the M i n i s tC'r  o f  COMMERCE be 
pleased to sta te ; 

(a) whe ther i t  is a fact tha t Te� 
Industry is facing s ickness in t�e  coun
t ry  : 

(b) i f  so, the ma i n  reasans the reof ; 
11 1 10 

(c) the measures be ing tnken or 
proposed to be taken  lo he lp th i s' i ndus-
try and to end s ickness ? 

THE MINISTER OF STATE I N  
THE MINISTRY OF COM MERCE 
AND IN THE DEPARTMENT OF 
SUPPLY (SHRI NIRAR RANJAN 
LASKAR) : (a) No, S ir , 

(b) Does not a rise.  

(c) For the long-tern), bea,lth. and 
development of the tea industry, tbe tea' 
Board continues to implement a number 
of schemes for improvina tea production 
viz , Tea Plantation Fincancc Scheme, 
Tea Machinery and lrription Schpe, 
Replantation and Rejuvenation Su�idy, 
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Schonte :and other Developmental Sc:he• 
mes for ,the smal l  growers . In addi tion , 
the Tea Jk>ard maintains a close wa&ch 
on tea esta tes for signs of sickness and 
dea l wi th sudl cases under the relc,ant 
provisions of ,he Tea Act . 

Sanction Of Loan, By Al l  Indian Financial 
lnstdtutions to Industrial Heasea 

461 4. SHRI  S U NIL MAITRA 
Wi l l  the M i n is ter  of  FINANCE be 

. pleased 10  s t a le : 

( ,1 )  whether it is a fact tint  a maj0r 
�tiare of tota l amou� t of .lo . in� 1au\:1 !01 o 
e,J b y  a l l  Indian financia l t n5t t t uuons 
go,�to indus t ria l  houses as  defined in the 
M tq'..'P Act ; 

( b) i f  .so,  t he d e t a i l s  t hereof s ince 
J 980- 8 1  ; and 

(c) the .percentag e of amount of 
loans taken 1by big i ndustrial houses 
during ,the ·year, 1 980.81 ,  1 981 -82, 
1 982-tll .and l 98il-84 out of the tota l 
amount  so d isbursed .,o the ent ire 
industria l sector ? 

THE MINISTER OF St'A1'E IN 
THE MINISTRY OF FINANCE (SHRl 
S. N. KRISHNA) : (a) �o (c) Accordina 
to the informa tion readily awilable, the 
financia l  assistance sanct-ioned and 
di sbursed by the a l l  India tenn lendin1 
fina ncia l  i nsti tu tions, namely, lndustr• 
ial Development  Bank of India, Indus
trial Finance Corporation of India aod 
Industri al  Credit  & Investment Corpora
t ion of India to MRTP concerns durina 
the last three years i. e .  1 980-81 to 
1 982-83 (April-March) is as under :-

(Rs .  in crores) 
·---� - ---- � -· -- - -- - -

Year 
(Apri l -¥ar,'e.P) 

Assistance sanctioned �� of assistance 
-------------- sanctioned/disbursed 

To M RTP 
couccrns 

1 980-Sl 3 3 1 .46 

24f .33  

282,SJ 

To 1tl l  
concerns 

1 003.68 

1 063 .58  

1 1 5 1 .38 

to MRTP cocerns to 
a l l  concerns 

33 .0 

23 .3  

24.6  

j\ssistal\CC' disbursed 

1 980-BI 

198 1 -i:! 

1 982-83 

180.6S 

2J6.96 

Red•ct,on In IDA Soft Loao 

46(5. SHRI SUNJL NAITRA � 
Wil l  the Minister of FIN,\�CE lie 
pleased � state : 

(a) whether it is a fact that  i n  the 
previous years. out of the tot•I  10ft loaa 

6 1 9. 74 

8 1 4, 8 1  

fll .23 

43 .0 

34.4 

24.9  

disbursed by  the IDA,  India received 
40 per cent; 

(b) whether Jt ls also a fact tha t 
India·•, share i n  the last two years has 
bee11 roduced to 21 pee cent; 




